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N THE CENTRAL ADRMINISTRATIVE TRISUNAL : HYDERABAD BENCH

AT HYDERAB 2D

-0.,ANo, 104/93 Date of Order: 1,1.97
BETH{EEN

Bholaroy 8howdhary .. Applicant,

AND

1, The Union of India, rep. by its
becretary to Govt, of Indis,
Ministry of Mines, Shastri Bhavan,
New Delhi,

2. The Directoxr General,
Geological Survey of India,
27 Jawanarlal Nehru Road,
Calcutta,

3. The Dy, Director General,
Geological Survey of India,
Southern Region, Bandlaguda,

Hyderabad. ' .. Respondents,.
Counsel for the Applicant .o Mr.V,.,Venkateswdra Rao
Counsel for the Respondents .. Mr W.R.Devraj
CORAM 2

HON'BLE SHRI R,RANGARAJAN : MEMBER (ADMN, )
HON'BLE SHRI 3.5, JAI PARAMESHWAR : MEMBER (JUDL.)
' - | ¢
JUDGEMENT
I Orai order as per Hon'ble .Shri R.Rangarajan,Member (&dmn,) X

Heard Mr,V.Venkateswara Rao, learned counsel for the

applicant and Mr.N.R.Devraj, learned counsel for the respondents,

2.  This 0OA is filed praying for a declaration that the
appliceant herein is entitled for the grant of scale of pay of

Rs. 550-900 w,e.f. 1.1.73 and Rs,1640-2900 w.e,f, 1,1,86 with -

all conseguential benefits,




G

..'2 .e

3 The applicant is & Senior Technical Assistant (Blasting)
under R-3, He prays for parity of pay to all STAs of the same
organisation in different divisions,

4, The 5th Pay Commission is/expert body commissioned by

the Government of India to look into the ﬁggﬁi; structufe'of

the Central GovernmentLénd aléqf;ecommeni% necessary changes

' where necessary. The recommendations of the 5th Pay Commission
"is likely to be submitted to the Government of India shorsﬁly.
The applican£ may submit (NiS. _prepresentation in this connection
to the expert body if so advised. WYhen an expert body is
loékingdgg this issue it will not(:}Jproper‘to give ény direction
at this ;Egge. However the applicant is at liberty to approach

the Tribunal if he is gérieved by tﬁe accepted recommendétions
T P .

of the 5th Pay Commission in regard to &ke pay scale ) structurey”
5.  With therabovatfhe OA is disposed of with no order as

to ¢osts,

( R.FANGARATMN )
Member {Admm,) )

Dated ; 1st January, 1998

(Dictated in Open Court)
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0.A .NO,104/93

Cepy te:

1é The Secretary te Gevt,9f India,
Ming of fiinas, Shastry Bhavan,
New Delhi,

24 The Director Gemeral, Geelegical PSurvay of Indias,
27, Jpwaharlal Nehru Read, Calcutta,

3, Tha Deputy Dirsctor Gsneral,
Geelogical Survey ef India,
Seutharn Region, Bandlaguda,
Hyderabad,' v

44 One cepy to Mr.V.Vonkatsauwar Ras, Advacate,CAT ,Hyderabad.

S« One cepy to Mr.N.R.Devraj,5r.CG5C,CAT,Hydarabad.
6. Dne cepy to Library,CAT,Hyderabad,.
[ 4

7. One duplicate copy.
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